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17.8.1990.

None present for the applicant.

None was preseTit even on the last date,

i.e., 10.3.1990. We have perused the application
and we find that the relief in regard to seniority
vis-a-vis respondent no.3 is priraa facie barred '
by limitatiort. As regards non consideration for

further promotion as Divisional Telegraphic
•Traffic Inspector, the eligibility will depend on ^
the applicant's seniority for which the applicant
has not filed any seniority list of the eligible

{Dersons the grade. . '

In view of the incomplete information in

the application and for want of ^bsecution the
application cannot and

rejected.

( P.
Member (A)

I)

accordingly

( G. Sreedhaifan wlair
Vice-chairman
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